RADIUS ESTATE PROJECTS PVT. LTD. ( CIN U45201MH2014PTC258381) (Formerly known as Vishwaroop Realtors Private Limited)

CORPORATE INSOLVENCY RESOLUTION PROCESS ( Since 6-9-2021)

Operational creditors (other than Workmen and Employees and Government Dues)

Reference | SLNo. Name of the Creditor Date of claim Amount of claims Amount of claims Nature of Claim A“Il;m; t cos::red Amount covered Whethert r:lated % Voting Share in | Amount of Contingent | Amount of Claim Not | Amount of Claims under
ele o ° Received received admitted );nte:r::: v by Guarantee BRI coc Claims Admitted Verification
B-0001 1|SBICAP Trustee Company Limited 9/24/2021 90,757.00 90,757.00 | Unsec - - NO 0.00034 - -
Pareshmohan & Associates (CA Paresh
B-0002 2|Mohan Verma) 9/27/2021 3,100,000.00 - Unsec - - NO 0.00 - 3,100,000.00
Deepee Consultancy (CA paresh Mohan
B-0003 3| Verma) 10/5/2021 900,000.00 - Unsec - - NO 0.00 - 900,000.00
B-0004 4|Reliance Industries Limited 12/27/2021 947,760,508.00 - Unsec - - NO 0.00 - 947,760,508.00
TOTAL 951,851,265.00 90,757.00 0.00 - 951,760,508.00
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